THE HIGH COURT OF KERALA

Tel: address “Justitia” Kochi : 682 031
Telephone No. 2393901 Dated: 19.04.2018

F1-16120/2018

QUOTATION NOTICE No. 4/2018

Sealed quotations superscribing 'Quotation for supply of Foreign Books' are
invited from the book sellers/publishers for the supply of books at Annexure- A, attached
herewith, to the Library, High Court of Kerala. Quotation may be addressed to The
Registrar General, High Court of Kerala, Kochi-31.

Quotation offering the maximum discount will ordinarily be accepted. However, the
Registrar General reserves the right to reject all or any one of the quotations without
assigning any reason.

The rates quoted should be for delivery of Foreign Books at the office of Library,
High Court of Kerala. The books are to be supplied within two weeks from the receipt of
confirmed orders. If the books are not supplied within the prescribed time, the order will be
stand canceled without further notice.

The last date & time for receipt of quotation is, 09.05.2018 at 2.30 PM. Any
quotation received after the prescribed time on due date is liable to be rejected. The
quotations will be opened by Registrar General/Registrar General in-charge at 3.00 PM on
09.05.2018 in the presence of such of the tenderers or of the authorized representatives
who may be present at that time.

More information if needed, can be obtained from office during working hours.

Registrar General
Encl: 1. Annexure-A (100 books)




LIST OF FOREIGN BOOKS 2018

1
1
1
SL. NO. ISBN Author M,_. tle Pub. Qty Cur. Rate Approx Price in INR
I
: ._._._m OXFORD HAND BOOK OF PHILOSOPHY OF
1/9780195314854 | JOHN DEIGH m__<=z>_. LAW OuUP 1 E 127.5 11602.5
2/9780199545094 |JJONATHAN AUBURN -JUDICIAL REVIEW PRINCIPLES AND PROCEDURE OUP 1 E 220 20020
CONSTITUTIONAL COURTS AND DELIBRATE
3/9780199670451 |MENDES W,Um_soo_&»o,\ OUP 1 E 51 5551
4/9780198793465  |MILLER mz___._.mm ON CONTEMP OF COURT . OuUP 1 E 195 17745
5/9780198798491 |LORD MANCE PREIVY COUNCIL PRACTICE OuP 1 E ‘90 8190
6/9780199572755 |KOB ._.Im POLITICS OF PARTY FUNDING OUuP 1 E 78 7098
O_.__<_>._.m CHANGE IMPACTS ON OCEAN AND
ICOASTARAL LAW U.S.AND INTERNATIONAL
7/9780199368747 |RANDALL S.ABATE vmmm_umo._._<mm OuUP 1 E 107.5 9782.5
8/9780199594054  |JOHN OBERIDEK OXmo_»U LEGAL PHILOSOPHY IMPOSING RISK OuP 1 E 50 4550
9/9780199682218 |CHRISTOPHER HOO moxm_zo DISCIPLINE oupP 1 E 67 6097
10/9780198733614 IMACMULLEN _m,.o_<=. BEYON CRITICS oupP 1 E 34.99 3184.09
w
wcz_mI AND EXPEL BODER CONTROL,
NATIONALISM AND THE NEW vcx_uOmm OF THE
1119780198712602 |[EMMA KAUFMAN ; _um_moz OUP 1 E 70 6370
12/9780198723950 |JOSEPH E.CAPIZ M;uo_.:._om JUSTICE AND WARD oupP 1 E 64 5824
Zcx_umm IN COURT ROOM THE COGNITIVE
13/9780199995721  |BRIGITTEE chmOmo_mZOm OF VIOLENCE OUP 1 $ 75 4875
14/9780198783190  |[SUSAN BLAKE ‘.._.Im JACKSON ADR HANDBOOK OouP 1 E 39:99 3639.09
THE POLITICS OF GENER JUSTICE AT THE
15/9780199927913  |LOUISE CHAPPELL ;z._.mmz>jOz>_. CRIMINAL COURT OUP 1 $ 29:95 1946.75
dmw>dzo REGLIGIOUS LIBERTY AND
16/9780190603076  JOHN CORVINO WU_mom_z__zB._Oz OUP 1 $ 2195 1426.75
17/9780198777151  |MARK'KERSTEN Lcm._._om IN CONFLICT oupP 1 E 24:99 2274.09
18/9780190459246  |SUSAN DIELEMAN 'PRAGMATISM AND JUSTICE OUP 1 $ 39.95 2596.75
_z._.mm_z>._._02>_. JUDICIAL INTERGRATION AND
F 19/9780198743729  PHILIPPA WEBB 'FRAGMENTATION OuUP 1 E 2499 2274.09
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A RESTATEMENT OF THE ENGLISH LAW OF

20/97801987555556 |ANDREW BURROWS |CONTRACT OUP E 3449 3138.59
PRINCIPLES OF CONTRACTUAL

21/9780198792314 |RICHARD CALNAN INTERPRETATION OouP E 30.99 2820.09

22/9780199660650 |[ERNEST J.WEINRI CORRECTIVE JUSTICE OuUP E 12.99 1182.09
THE OXFORD INTRODUCTIONS TO U.S.LAW

23/9780195321203 |GUYORA BINDER CRIMINAL LAW OuP $ 39.95 2596.75

24/9780190649845  |LIDA MEXWELL PUBLIC TRIALS OuP Rs- 1895 1895

25(9780198795216  |REGINA MARA LOVING JUSTICE LIVING SHAKESPEARE OuP E 20 1820

26/9780190812689 |GREGORY S.GORDO |ATROCITY SPEECH LAW OUP $ 90 5850

27|9780198810223  |MARTIN LOUGHLIN POLITICAL JURISPRUDENCE OUP E 50 4550
NATIONAL COURTS AND THE INTERNATIONAL

28/9780199236671  |ANDRE NOLLKAEMP |RULE OF LAW OuUP E ‘95 8645

29/9780198739814  [YVONNEM MCDERMOT FAIRNESS IN INTERNATIONAL CRIMINAL TRIALS OuUP E 81 7371
CRIME AND PUNISHMENT A CONCISE MORAL

30[9780198738091 |HYMAN GROSS CRITIQUE OoupP E 22:99 2092.09
THE ROLE OF NATIONAL COURTS IN APPLYING

31/9780199685424  |SHARON WELL INTERNATIONAL HUJMANITARIAN LAW oupP E 86 7826

32/9780198757948  MIRIAM GOLDBY THE ROLE OF ARBITRATION IN SHIPPING LAW OoupP E 125 11375
REASON AND RESTITUTION ATHEORY OF

33/9780199653201 |CHARLIE WEBB UNJUST ENRICHMENT OouP E 60 5460
THE COLOR OF QUR SHAME RACE AND JUSTICE

34/9780199936342 |CHRISTOPHER J.L. IN OUR TIME OUP E 54 4914

35(9780195314168  |RICHARD DAVIS ELECTING JUSTICE OUP E 23.99 2183.09

36/9780195304596  |KAL RAUSTIALA DOES THE CONSTITUTION FOLLOW THE FLAG OuUP E 24:99 2274.09

37/9780195171525 |MARTHA MINOW IN OBROWN'S WAKE oupP $ 2495 1621.75
LOSING TWICE HARMS OF INDIFFERENCE IN

38/9780195399745 | EMILY M.CALHOUN THE SUPREME COURT OoupP E 25.99 2365.09

39/9780190604684 |DOUGLAS HUSAK IGNORANCE OF LAW A PHILOSOPHICAL INQUIRY OUP $ 90 5850
COURTS IN CONFLICT INTERPRETING THE
LAYERS OF JUSTICE IN POST-GENOCIDE

40/9780199398195  INICOLA PALMER RWANDA oupP $ 85 5525

419780199299003 INOREEN BURROWS |THE ADVOCATE GENERAL AND EC LAW oupP E '96 8736

42|9780199655731 [FREVERT EMOTIONAL LEXICONS OuUP E 79 7189
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JUIDICIAL ACTIVISM IN COMMON LAW SUPREME

43(9780199213290 _ |BRICE DICKSON COURTS OuP E 88 8008
GOVERNANCE, ORDER, AND THE

44/9780199546732 |STEVEN C.ROACH _|INTERNATIONAL CRIMINAL COURT oupP E 88 8008
PRIVILEGE OR PUNISH CRIMINAL JUSTICE AND

45/9780195380064  DAN MARKEL THE CHALLENGE OF FAMILY TIES OUuP E 63 5733
ELECTING JUSTICE FIXING OTHE SUPREME

46/9780195181098  RICHARD DAVIS COURT NOMINATION OuP E 32.99 3002.09

47/9780198712824 _ |OANA CISMAS RELIGIOUS ACTORS AND INTERNATIONALLAW | OUP E 81 7371

48/9780195379815  |GLENN SULMASY THE NATIONAL SECURITY COURT SYSTEM OuP $ 29:95 1946.75

49/9780199812134  |PATTERSON | MINDS SBRAINS AND LAW OuP E 68 6188
THE U.N. CONVENTION ON THE RIGHTS OF THE

50/9781571053633 | JONATHAN TODRES  |CHILD BRILL EUR 159 12402

51/9789004141254 |CLEENS N.NATHA  |FOR THE SAME OF HUMANITY BRILL EUR 163 12714
CLIMATE CHANGE, OZONE DEPLETION ANDAIR

52/9789004145207  ALEXANDER GILLE  |POLLUCTION BRILL EUR 157 12246

53/9789004139893  |ESIN ORUCU THE ENIGMA OF COMPARATIVE LAW BRILL EUR 114 8892

54/9789004138308 |MARK W.JANIS RELIGION AND INTERNATIONAL LAW BRILL EUR 68 5304
ONE CASE TWO SYSTEMS A COMPARATIVE VIEW

56/9781571053480  FLOYD FEENEY OF AMERICAL AND GERMAN CRIMINAL JUSTICE |  BRILL EUR 162 12636

56/9789041115638  [FRANZCEDE LILLY  [THE UNITED NATIONS LAW AND PRACTICE BRILL EUR 189 14742
FISHERIES MANAGEMENT IN AREAS BEYOND

57/9789004241992 | DANIELA DIZ NATIONAL JURISDICTION BRILL EUR 113 8814

58/9789004108295 M.BERNSTEIN LEGAL TEXTS & LEGAL ISSUES BRILL EUR 236 18408
REDRESS FOR VICTIMS OF CRIMES UNDER

5919789004138841  IARIA BOTTIGLI INTERNATIONAL LAW BRILL EUR 142 11076
JUDGE SHIGERU ODAAND THE PATH TO

60/9789004143395 [EDWARD MCWHINNE |JUDICIAL WISDOM BRILL EUR 207 16146

61/9789004141827 IMARIE CLAIRE SUSTAINABLE JUSTICE BRILL EUR 180 14040
CONFLICT PREVENTION IN PRACTICE ESSAYS IN

62|9789004144538  |B.G.RAMACHARAN  |HONOUR OF JIM SUTTERLIN BRILL EUR 171 13338

63(9789004308763  [ZHANG WEI HUMAN RIGHTS AND GOOD GOVERNANCE BRILL EUR 150 11700

64/9789004154377  |RALPH CRAWSHAW | HUMAN RIGHTS AND POLICING BRILL EUR 205 15990
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65/9781509911219 | ANDREW LYALL GRANVILLE SHARP'S CASES ON SLAVERY BLOOMS 1 E 60 5460
66/9781849466837 |SUSANNE KARSTED |EMOTIONS, CRIME AND JUSTICE HART 1 E 22,99 2092.09
THE INTEGRITY OF CRIMINAL PROCESS FROM
67(9781849465946 |JILL HUNTER THEORY INTO BLOOMS 1 E 80 7280
| 68(9781849461597 |MICHAEL FORDHAM  {JUDICIAL REVIEW HANDBOOK HART 1 E 140 12740
W 69/9781841130286  HENRIK PALMER LAW IN ITS OWN RIGHT HART 1 E 20 1820
70{9781509903634 |GEERT CORSTENS UNDERSATANDING THE RULE OF LAW BLOOMS 1 E 14.99 1364.09
| 71/9781841137940 |GEORGEP. TORT LIABILITY FOR HUMAN RIGHTS >wcmmm HART 1 E 31.99 2911.09
THE CONSTRUCTION OF COMMERCIAL
72|9781849463423 | JW CARTER CONTRACTS HART 1 E 150 13650
THE JAMESTOWN LECTURES 2006-2007 THE
73/9781841138084 |HART RULE OF LAW HART 1 E 28.99 2638.09
74/9781841130217 | DIANA WOODHOUSE | THE OFFICE OF LORD CHANCELLOR HART 1 E 50 4550
75(9781841137612 | BEN JURATOWITCH RETROACTIVITYAND THE COMMON LAW HART 1 E 60 5460
76/9781509904822  |MAVIS MACLEAN LAWYERS AND MEDIATORS HART 1 E 55 5006
77/9781509913282  \WILLIAM LUCY LAWS JUDGMENT BLOOMS 1 E 70 6370
78|9781509809865 |[RYAN GOSS CRIMINAL FAIR TRIAL RIGHTS BLOOM 1 E 29.99 2729.09
79/9781841137223  |[SUSAN BRIGHT LANDLORD AND TENAND LAW IN CONTEXT HART 1 E 41 3731
80/9780674057463 |[ELIZABETH RETHINKING JUVENILE JUSTICE HARVARD 1 $ 22 1430
81/9781609303433 | JACK B.WEINSTEI EVIDENCE CASES AND MATERIALS FOUNDATION | 1 $ 225 14625
82/9781609304676 MARC A.FRANKLIN MEDIA LAW CASES AND MATERIALS FOUNDATION | 1 $ 221 14365
83/9781634508121 {WAYNE MCCORMACK |JUDICIAL PROCESS CASES AND MATERIALS WEST 1 $ 93 6045
84/9780226061542 |BRADIN CORMACK A POWER TO DO JUSTICE ] CHICAGO 1 $ 27.5 1787.5
85/9780226041315 |JACK FULLER RESTORING JUSTICE CHICAGO 1 $ 45 2925
LAWYERS IN PRACTICE ETHCIAL DECISION
86/9780226475165 |LESLIE C.LEVIN MAKING IN CONTEXT CHICAGO 1 $ 40 2600
87|9781454863911  |MARY BETH A PRACTICAL GUIDE TO APPELLATE ADVOCACY KLU 1 $ 74 4810
THE GUIDE TO U.S. LEGAL ANALYSIS AND
88/9781454866374 IDEBORAH B. COMMUNICATION KLU 1 $ 166 4290
ZANDER ON PACE THE POLICE AND CRIMINAL . |
89/9780414052611  MICHEAL ZANDER EVIDENCE ACT SM 1 E 185 7735
90(9781783472956  |SUJITH CHOUDHARY |CONSTITUTION MAKING EE 1 E 250 22750
91|9781782257097 |LYN K.L. TJON MINIMUM CONTRACT JUSTICE BLOOMS 1 E 50 4550
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!
92/9781107159518  |NICHOLAS h.Wo,_u_(__z_9._&‘./._._<_m LAW FROM THE INSIDE OUT CUP - E 110 10010
93/9781107159983  |RICHARD DAVIS JUSTICES AND JOURNALISTS CUP E 85 7735
> SOCIOLOGY OF TRANSNATIONAL
949781107038523 |CHRIS THORNHILL CONSTITUTIONS CUP E 69.99 6369.09
ASSENEXXING THE WORLD TRADE
95(9781107193222  IMANGRED ELSIG ORGANIZATION FIT FOR PURPOSE CuUP E 79.99 7279.09
96/9781107160965 ISTEVEN H.SHIFFR WHAT'S WRONG WITH THE FIRST AMENDEMNT CUP E 64.99 5914.09
97/9781107124097 JAMES FOWKES BUILDING THE CONSTITUTION CUP E 75 6825
98/9781107126322  |KEITH N.HYLTON TORTS LAW A MODERN PERSPECTIVE CUP E 69.99 6369.09
99/9781107136892  |PAUL GOWDER ,w_.Im RULE OF LAW IN THE REAL WORLD CUP E 79.99 7279.09
Cm SUPREME COURT OPINIONS AND THEIR
100/9781107137141  |RYAN C.BLACK AUDIENCES CUP E 69.99 6369.09
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